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Contempt petition No. 66 of 1992,
Act.yut Kunar Singh Pe_itioner
ve:sug
Siri b.2. Trizathi

FHon. liz. oustice U.C. Srivastava, Vice Cheirmmar.

O ML, K, Obayva, A.ministrative l.ember.

(Hon. imr. Justice U.C. Srivesteva, V.C.)

In the countzr af_idasvit it has been statel thac
the order pasced by tiis Tribunal h-s beencomplied
witlk. [he learne! couns:1l forthe a »licant also

almits the position an! sta-es that trie ap:licant is
n0 long=r interested in pursuing tre matter.
2, In view af the above,

the contampt p -tition is

consigne an . the notices cre wischarged,

Asm. 1 bép./“/\/

Vice Chairmman.,
Lucknowsated 5,1.93,



